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No. 1633 NEW DELHI, WEDNESDAY, APRIL 1, 2026/ CHAITRA 11, 1948
qEF TREgH i ST A

75 feett, 1 arder, 2026

RT3, 1698(3T).— Fra 1T TLHTT, TP TTHRT ATATTH 1956 (1956 7 48) (FSrer T T T2
I<h ATETHIT FgT TAT &) T 91T 3F ol IT-eITT (1) FIRT V& RRAT T TN X g0, Tg THTHTT gl ST
& THT [ HEIE 15T A1 57t § NH160A & .77, 53.5 & f.51.105.47 T % -@ve & AH707
(ATSTHRT/U5E 9TTee Aigd 2-AA/4-AF FT TATET AT(R), TALEAT, TaeT 3T TATAT & AT TATST & o0
g I Tuferd g et |ierd auia = sg=t § o3 w37 2, UHt | #7 oS 3 & 70 ST i
FTIUIT AT 2 |

Fre AT =Af<h, ST 3% G # Baas g, 3 Afaf=aw &t g 37 6t IT-am7 (1) F eI qarh
TSI % o0 UHT IH o ITANT 92 TSI H TH ATSEEAT & TR Sl A & ShHE & 6 FiaL v
AT T T AT |

U STca SATTIT JeTH ST, AT SUSeg Al (STHITE), 3.9, 7% &7 forfea =7 &
STEQT T SITUNTT 37T IEH IHH AT STTARIAT o0 SITUI 3T FeqH TR, AT Ieha  Hl AT &9 H
77 ToreT farfers T9rae g7 { ST T STaE 917 SiY Ut =T T qHars % TETq a9 UHT i = Feed
& TET, TTe T2 g, o0 47 wieary sraeds a0e, saer g AT a1 Il T ATATT FHT THT T
ST T AT |

I sty v amer 3T i ST-amT (2) F AT mwery wrfesry g T war #wre ot smweer
HTaw g |

2395 GI/2026 (1)
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TH ATEAAT o AT ST ATAT I F LT ST A= AL T TR & I FATAT | ITAH
8 3T IAHT Raeg AThAT gIT Mo 6 ST a&hat @ |
AT

ALY TS & AT forer & NH160A & fah.#ft. 53.5 & f6.71.105.47 % forg st it ST amefy
AT TR ST9aT §4aAT diga g F1 |ferm fFaw |

RTS4 1 AT4: TERTY I Rrat &1 A TRe |
e || wdauEen || YR e ueR |yt ey e aawa Yfty &1 STwd
RikCall (RITHT $5TS) EFFR)

L1 | 2 [T 5 [ 6 |

[ATq® &1 ;PR |

[T 1 r8: WIeard (Xidw) |

[ IE |EEd [t L 077 @GR 0.77]

2 |10 | [t |t | 0051 @R 0.051]

3 (i [Pt [t | 0.1 EFRW)| 0.1]

z 2 |IEE [ L 008 @™ 0.08

E 1127 |[Freht [t | 0013 GRW))| 0.013|

l6 |14 |[Freht [t | 0106 @) 0.106|

7 15 |[Frsht [t I 0.02 @R )| 0.02|

8 16 ([t |[eft | 0027 @) 0.027|

E 18 |[Frsit [t | 0012 @FW)| 0.012]

110 119 |[Frsht [t I 0.18 GFRW)|| 0.18|

11 12 |[Frsht [t | 0142 @) 0.142]

12 120 |[Frsht [t | 0073 @) 0.073|

13 |26 ([t |[eft | 0116 @) 0.116|

14 |27 |[Fft |t | 0002 @RW))| 0.002|

15 |28 |[Frsit [t | 0091 @) 0.091|

116 129 |[Frsht [P/ e | 0464 @RW))| 0.464]

17 130 |[Frsht [t | 0139 @) 0.139|

18 131 |[Frsht [t | 0163 @) 0.163|

19 132 [t ([Pt | 0232 @) 0.232]

20 133 |[Freit [t I 0.03 @RW )| 0.03]

[7T7a %1 98: YTerarSt (TRiE) |

21 107 |[Frsht [t | 0433 GRW))| 0.433|

22 117 |t |la= | 0063 @) 0.063|

123 IkE |t G | 0061 @) 0.061|

24 19 R |l= | 0188 @) 0.188)|

125 120 ISR &= | 0192 @) 0.192]

126 |24 |[Frsft |t | 0111 @R 0.111|

27 125 it |t I 0.01 @R )| 0.01|

28 126 |[Froft [Pt | 0032 GRW)) 0.032]
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29 |27 |[Frsft |t | 0071 @R 0.071|
30 |28 ([t ([t | 0031 @) 0.031|
31 130 |[Frsht [Eall | 0064 @FW)| 0.064]
32 131 |[Freit ([Pt | 0.03 @FRW)|| 0.03|
133 132 |[Freit [t | 0027 @R 0.027|
34 133 |[Freht [t I 0.03 @R 0.03|
135 134 |[Frsht [t I 0.02 @FRW))|| 0.02|
36 135 ([t ([t | 0112 @) 0.112]
37 136 |[Frsht [Eall | 0088 @FW)| 0.088)|
38 |56 |[Freit ([Pt | 0051 @FW)| 0.051|
139 175 |[Freht [t | 0016 @R 0.016|
l40 |77 |t |[a= | 0165 @) 0.165|
l41 |78 |t IER | 0012 @) 0.012]
l42 179 R [ | 0018 @) 0.018|
143 |83 |[Frsit [t | 0179 @) 0.179)|
l44 |84 |[Freht [t | 0007 @) 0.007|
l45 |85 |[Freht [t | 0176 GRW))|| 0.176|
l46 |86 |[Freht [t I 021 @RW))|| 0.21|
l47 |88 |[Frsht [t | 0012 @) 0.012]
l48 llo1 ([t |[eft | 0106 @) 0.106|
| Total| 5.326|

[®T. q. RO/MUM/Nashik-Kumbh-2027/2025-26/241/3A]
g e, fAgerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1698(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of NH160A in the stretch of land from Km. 53.5 to Km. 105.47 in the district of Nashik in the state of maharashtra,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, S. L. A. O. V. H. E. Project, Nashik in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being
heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH160A in the stretch of land
from Km. 53.5 to Km. 105.47 in the district of Nashik in the state of Maharashtra.

State: MAHARASHTRA District: Nashik

SI. No. Survey/Plot Type of Land || Nature of Land Area Area

Number (in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Trimbakeshwar
Village: Pegalwadi (Trimbak)
1 1 Private AGRICULTURE 0.77 (Hectare ) 0.77
2 10 Private AGRICULTURE 0.051 (Hectare ) 0.051
3 11 Private AGRICULTURE 0.1 (Hectare ) 0.1
4 12 Private AGRICULTURE 0.08 (Hectare ) 0.08
5 127 Private AGRICULTURE 0.013 (Hectare ) 0.013
6 14 Private AGRICULTURE 0.106 (Hectare ) 0.106
7 15 Private AGRICULTURE 0.02 (Hectare ) 0.02
8 16 Private AGRICULTURE 0.027 (Hectare ) 0.027
9 18 Private AGRICULTURE 0.012 (Hectare ) 0.012
10 19 Private AGRICULTURE 0.18 (Hectare ) 0.18
11 2 Private AGRICULTURE 0.142 (Hectare ) 0.142
12 20 Private AGRICULTURE 0.073 (Hectare ) 0.073
13 26 Private AGRICULTURE 0.116 (Hectare ) 0.116
14 27 Private AGRICULTURE 0.002 (Hectare ) 0.002
15 28 Private AGRICULTURE 0.091 (Hectare ) 0.091
AGRICULTURE/
16 29 Private NON 0.464 (Hectare ) 0.464
AGRICULTURE

17 30 Private AGRICULTURE 0.139 (Hectare ) 0.139
18 31 Private AGRICULTURE 0.163 (Hectare ) 0.163
19 32 Private AGRICULTURE 0.232 (Hectare ) 0.232
20 33 Private AGRICULTURE 0.03 (Hectare ) 0.03
Village: Pegalwadi (Nashik)
21 107 Private AGRICULTURE 0.433 (Hectare ) 0.433
22 17 Government FOREST 0.063 (Hectare ) 0.063
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23 18 Government FOREST 0.061 (Hectare ) 0.061
24 19 Government FOREST 0.188 (Hectare ) 0.188
25 20 Government FOREST 0.192 (Hectare ) 0.192
26 24 Private AGRICULTURE 0.111 (Hectare ) 0.111
27 25 Private AGRICULTURE 0.01 (Hectare ) 0.01
28 26 Private AGRICULTURE 0.032 (Hectare ) 0.032
29 27 Private AGRICULTURE 0.071 (Hectare ) 0.071
30 28 Private AGRICULTURE 0.031 (Hectare ) 0.031
31 30 Private AGRICULTURE 0.064 (Hectare ) 0.064
32 31 Private AGRICULTURE 0.03 (Hectare ) 0.03
33 32 Private AGRICULTURE 0.027 (Hectare ) 0.027
34 33 Private AGRICULTURE 0.03 (Hectare ) 0.03
35 34 Private AGRICULTURE 0.02 (Hectare ) 0.02
36 35 Private AGRICULTURE 0.112 (Hectare ) 0.112
37 36 Private AGRICULTURE 0.088 (Hectare ) 0.088
38 56 Private AGRICULTURE 0.051 (Hectare ) 0.051
39 75 Private AGRICULTURE 0.016 (Hectare ) 0.016
40 77 Government FOREST 0.165 (Hectare ) 0.165
41 78 Government FOREST 0.012 (Hectare ) 0.012
42 79 Government FOREST 0.018 (Hectare ) 0.018
43 83 Private AGRICULTURE 0.179 (Hectare ) 0.179
44 84 Private AGRICULTURE 0.007 (Hectare ) 0.007
45 85 Private AGRICULTURE 0.176 (Hectare ) 0.176
46 86 Private AGRICULTURE 0.21 (Hectare ) 0.21
47 88 Private AGRICULTURE 0.012 (Hectare ) 0.012
48 91 Private AGRICULTURE 0.106 (Hectare ) 0.106

Total 5.326

[F. No. RO/MUM/Nashik-Kumbh-2027/2025-26/241/3A]
SAIKH AMINKHAN, Director
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